
CORAM:

NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCII

NEW DELIII

c.P NO. rr2ND)/2012
CANO.

PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon'ble President

Smt.Ina Malhotra
IIon,ble Member (J)

ATTDNDANCE-CUM-ORDER SIIEE'I'OF THE IIEARING OF PRINCIPAI, BENCH OF THE
NAI'IONAI, COMPANY LAW TRIBUNAL ON 7.10.2016

NAMII O!'I'IIE COMPANY Rupak Gupta & Anr.
V/s.

M/s. Banaras House h/t. Ltd

SECTION OI,' TIIE COMPANIES AC'I': 397/398
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Order

For orders see order in CP 37(ND)/2015


